Facilities in Kachchi Colonies

64 Sh. BALRAJ KUNDU (Mehem):

Will the Urban Local Bodies Minister be pleased to state:-

a)

b)

whether it is a fact that many kachchi bastis are being
constructed around the Meham city which are neither under the
Municipality nor under any Panchayat due to which no facility is
being provided in the said kachchi colonies; and

If so, whether there is any proposal under consideration of the
Government to provide facilities in the said kachchi colonies

togetherwith the details thereof?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER, HARYANA

a)

b)

The kachchi bastis/kachchi colonies falling outside the municipal
limit of Meham are being considered under the Haryana
Management of Civic Amenities and Infrastructure Deficient
Areas Outside Municipal Area (Special Provisions) Act, 2021 i.e
Act no. 5 of 2022, notified on 17.01.2022 to notify as declared

area, so that infrastructure can be provided in these areas.

Considering the provisions of Act no. 5 of 2022, total 8 colonies
have been identified outside the municipal limit of Meham city,
out of which 5 colonies have been notified as declared area & rest
3 are under consideration for notification by Town and Country

Planning Department.
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